
THEGAUHATI HIGH COU RT LEGAL SERVICES CO MMITTEE
UHATI HI OURT WA ATI

NOTIFICATION
Dated: Guwahati, the 27th )anuary,2023

Memo No: GHCL 20t 2022t a' : Hon'ble Chairman, Gauhati High Court
Legal services committee has been pleased to extend the tenure of sri lasadhir
Das as Retainer Lawyer in the office of the Gauhati High court Legal services
Committee for an additional 2 (two) months w.e.f. 07th February, 2023.

By Order,
Sd/- Kanchan Newar

Sec N,
Gauhati Hish Cou rt Leqal Service s Committee

Memo No. GHCLSC- 2Ol2022li:\ -.i"
Copy forwarded for information & necessary action to:

Dated: 2+lr;l':n3

r. The Registrar (Admin. /Vigilance/Judl.), Gauhati High Court, Guwahati.
2. The Registrar-cum-Principal secretary to Hon'ble chief Justice, Gauhati

High Court, Guwahati.

3. The Project Manager, Gauhati High Court, Guwahti.
(He is requested to upload the notification
immediately in the official Website of the Gauhati High
Court, Guwahati and in the webpage of the Gauhati
High Court Legal Seruices Committee).

a. The President/ secretary, Gauhati High court Bar Association, Gauhati
High Court, Guwahati.

s. The President/ secretary, Gauhati High court Advocates' Association,
Gauhati High Court, Guwahati.



0. The P.S. to Horr'ble 14r. lustice N. Kotrswar Singh, Gauhatr Hrgh Court,
Guv.;a hati.

z I he P.S. to tlon'ble I\1r. -rustice Suman Shyam, Gauhati High Court,
Gurryahati.

8. The CA to the Registrar General, Gauhati High Court, Guwahati.
s. Mr. lasadhii-[)as, Advo,cate, Gar.rhatr Hiqh Court.

Secreta rv,
Gauhati Hiqh Court Leqal Services Committee


